
(c) In view of the above, ''the 
question does not arise.

(d) GDR, Poland, U.K. and several 
other countries have offered to sell 
ships to Indian shipping companies.

(e) Details of such proposals are
discussed between the purchaser and 
the buyer. As no Indian Shipping 
Co. has shown much interest to buy 
new foreign vessels,, no details are 
reported to have been discussed so
far. f
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Regularisation of Capacity of Cadbury 
India Ltd.

•963. SHRI PRASANNBHAI
MEHTA: Will the Minister of IN­
DUSTRY be pleased to state:

(a) whether multi-national com­
pany Cadbury India limited, manu­
facturing chocolates and other pro. 
cessed foods, have applied to Govern­
ment for regularisation of these capa­
cities and are still awaiting appro­
val;

(b) if so, the main reasons for 
delay;

(c) when the final decision in this 
regard is likely to be taken;

(d) whether some of the compa­
nies manufacturing the same have 
been found to manufacture more 
than the licensed capacity; and

(e) if so, what action has been 
taken against them?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHBIMATT ABHA MAITI): (a)
to (c). M/s. Cadbury India Limited 
applied for endorsement of produc­
tive capacity on the Registration 
Certificate in respect of Chocolates, 
Drinking Chocolate and Cocoa Powder 
and a final decision in this regard 
has already been taken.

(d) No, Sir.
fe) Does not arise.
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Salt Cess collected from Gujarat
*965. SHRI ANANT DAVE: Will 

the Minister of INDUSTRY be pleas­
ed to state:

(a) whether Rs. 8.50 crores have 
been collected from the Gujarat 
State as salt cess;

(h) the amount utilised during the 
last three years for development of 
this industry for roads, for water 
supply and for welfare of employee? 
of this industry; and

(c) if not, the reasons therefor?

TOE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAITI): n̂)
The amount accumulated on account 
of salt cess as on 31-3-1977 was 
Rs. 12.81 crores. Statewise figures of 
salt cess accumulations are not main­
tained.

(b) The amount utilised out of the 
salt cess proceeds on various deve­
lopment and labour welfare works 
and related items during the last three 
years was as follows:

1974-75 7,24,025
1975-76 5.85,332
1976-77 18,29,332

(c) Does not arise.

Medium for NDA and Combined 
Defence Services Examination

*966. SHRI BALAK RAM: Will
the Minister of DEFENCE be pleased 
to state:

(a) whether medium for NDA and 
Combined Defence Services examina­
tion and interviews still continues to 
be English despite public pressure to 
switch over to Hindi or regional




